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KUMARI CHANDRIKA

PREMIJIKENIA: Mr. Chairman, Sir, I have
gone through the statement made by the hon.
Minister. The statement made by the
Minister reflects a sorry state of affairs of the
blood banks operating in the country. The
very first sentence in the statement suggests
that out of 1018 blood banks in the country,
616 are operating without licences. I am
right now not asking about whether
unlicensed blood banks are operating in the
country as a lot of discussion has already
ensued regarding this aspect of the blood
bank. I would like to draw the attention of
the hon. Minister to the last paragraph of the
statement where the Minister as assured the
House that a vigorous movement: for
promoting voluntary blood donation will be
launched from next year onwards. I would
like to know from the hon. Minister as to
what steps, what measures he is adoptirg to
see that there is a really vigorous movement
to donate blood voluntarily. That is part (a)
of my question. Part (b) is, are you going to
have publicity campaign through media like
T.V., Radio and newspapers to suggest to the
public to donate blood voluntarily ? I would
request the Minister that in his reply he
should assure the House that at least once in
a month, he would donate blood and the

other MPs should also follow it.
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So far as this question about briefing
the public about the blood banks is
concerned, I can tell the hon. Member that
we are going to launch a massive/publicity
campaign both through the electronic media
as well as through the Press.
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SHRI SHANKAR DAYAL SINGH : I
want to tell him in English because he has
not followed me in Hindi. The Delhi Water
Supply and Sewerage Disposal Undertaking
has taken up various steps to prevent and
control pollution of the Yamuna in Delhi.
The Yamuna in Delhi is polluted mainly due
to domestic waste water discharge and also
industrial discharge. Therefore, I want to
know from the honourable Minister what
action he has taken against those units and
those people discharging domestic waste
water into the Yamuna without the waste
water being treated.

SHRIM. L. FOTEDAR : 1
must tell the honour able Member

[RAJYA SABHA]
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that this question pertains to the Ministry of
Environment and I do not have the details.
So We would like to have a separate
notice.

MR. CHAIRMAN : But you know
that there is some work being done on
the Yamuna also.

SHRI M. L. FOTEDAR : Yes,
work is being done. The work is
being done (Interruptions)....

SHRIS. JAIPAL REDDY:
Sir, the question relates to polluted water
in Delhi and it does not relate to pollution
as such. Therefore, it fails completely
within the purview of his Ministry. ..
.(Interruptions)..

MR. CHAIRMAN : 1 have seen it. The
question framed by my friend behind you,
Shankar Dayaiji refers to the effluents being
discharged by industrial units and that does
not come within the purview of his Ministry.
Kamal Nathu is- the
right person for that............cccccooeeenen.
(Interruptions)..............

SHRI CHIMANBHAI MEHTA : Sir, it
relates to diseases due to use of
contaminated water (Interruptions)

DR. G. VIJAYA MOHAN
REDDY : It is not just a question
of pollution [alone..... (Interrup
tions) ............

MR. CHAIRMAN : Now, Mr. Pratap
Mishra.
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SHRI SHIV PRATAP MISHRA .

Sir, whatever the honourable Minist may say,
the fact remains that our national Caoital,
Delh"stil! languishes for want of proper
drinking water. So far, no improvement has
been made in the direction of ensuring proper
treatment and cleaning of the Jamuna water
and providing adequate storage facilities. So,
Sir, sometimes the industrial drainage pipes,
sewage pipes and the drinking water pipes
get interconnected resulting in the out break
of epidemics like cholera, diarrohoea,
jaundice, etc. I would like to know whether
the Government has got details with regard to
the outbreak of such diseases and, if so, what
preventive measures have been taken to
curtail and control them.

SHRIM. L. FOTEDAR : Sir, it
pertains to the other Ministry ....
(Interruptions)....

MR. CHAIRMAN : Are you making
arrangements to see that those who do not
get water are not force to take the
contaminated water ?

SHRI M. L. FOTEDAR : Sir, we are
making arrangements to see that whatever
water is being supplied to the citizens of
Delhi, that water is clean and that is filtered
water and we are taking necessary steps to
have  the  laboratory  test also...
{Interruptions)....

MR. CHAIRMAN: He wants to know
what steps you are going to take to supply
water so that they are not forced to take
unpurified water from the Jamuna.

SHRIM. L. FOTEDAR : We
will take the necessary steps. Sir.

[ 25 MAR. 1992 ]
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MR. CHAIRMAN Yes, Dr. Jain.

DR. JINENDRA KUMAR JAIN : Sir,
the figure of person effected by water-borne
diseases reported by the honourable
Minister seems to be very low. I would like
to know whither he has included only the
virus diseases or the bacteria caused
diseases or he has included the parasites
also.

Secondly, Sir, he has reported the
incidenoe of such diseases only in two areas
with 100 cases in one village. I would like
to know whether he has got the figures of
cases of typhoid and iaundice which have
been admitted so far during the last three
months in the various hospitals in Delhi. I
am asking this because that itself would
prove my point that what the honourable
Minister has reported is far less.

SHRI M. L. FOTEDAR : May

be, Sir, that the honourable Mamber has got
more information. But the information
given to me by the Delhi Administration is
that 100 persons in Asola village are
reported to be suffering from fever and
vomitting out of whom ten have been
admitted in the hospital and I am told by the
Delhi Administration that two deaths have
taken place in Asola village. So far as
iaundice cases are concerned, from the 1st
of January till last week, 54 cases of
iaundice have taken place and there is no
mortality figure.

MR. CHAIRMAN : Yes Mr. Ram
Naresh Yadav.
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question is whether the hon. Minister is a ware
that in Delhi quite a number of lines are old
and raited and they create a lot of cent;-
mination of water and whereas there is
arrangement  for testing the water at the
source, -here is hardly any effective
arrangement for testing water at the supply
end and there is no arrangement,
particularly in the hostels, at the hospitals
for cleaning the storage tanks and for
periodic examination of those tanks. And it
is the water from those storage that causes
most of the diseases like typhoid and so
on.
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SHRI M. L. FOTEDAR : Sir, I am
aware of this. 1 have said that we have got
the mobile tanks which are gonig from place
to place, giving treated water. So far as this
paint is concerned whether in different
hostels water is going to be tested, i have
taken note of it. We will make
arrangements.

MR. CHIIRMAN : Will you see that
where thereis storage....

SHRI M. L. FOTEDAR : Sir, I have
told him that I have taken note of it.

MR. CHAIRMAN : Question No. 363.

SHRI ARANGIL SREE-DHARAN :
Sir, this side is completely ignored. We
never got an opportunity....

MR. CHAIRMAN
was from your party. |
have given him {interruptions)

No, no. This is my right, Ihave a right to
'use it as I like it.

SHRI ARANGIL SREE-

DHARAN : It is not used properly...

MR. CHAIRMAN : I think, this is a very
unfair remark of yours. And you being a
senior man, having your experience in the
State Assembly also, should not say it. That
is all I would say.

DR.. RAJA RAMANNA ; But still we
feel that you have not given time for this
side ...

MR. CHAIRMAN : Then I cannot give
all the time to the experts only. Question
No. 363. (Interruptions) 1 have to Cover
Questions.

AN HON. MEMBER : He should also
be given a chance.

MR. CHAIRMAN : I give him an
opportunity when I feel that it is possible
and his Party has not got a chance.

SHRI S. JAIPAL REDDY : We are
happy that you have taken note.

SHRI K. G. MAHESH-WARAPPA ;
What action will follow ?

MR. CHAIRMAN : The action will
depend.

-The Question

[ 25 MAR. 1992 ]

to Questions 26

Question No. 363.

House Tax in Delhi

*363. SHRI SHAMIM
HASHM] : Will the Minister of HOME
AFFAIRS be pleased to
state :

(a) whether it is a fact that the
Municipal Corporation of Delhi causes
harassment in respect of house tax to law-
abiding citizens who have been paying house
tax regularly ; and

(b) if so, whether a standing
Tribunal is proposed to be set up for speedy
action to stop the harassment and erosion of
public confidence ?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF
STATE IN THE MINISTRY OF HOME
AFFAIRS {SHRI M.M. JACOB) : (a) No,
Sir.

(b) There is no such proposal under
consideiation of the Government at present.
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